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Hon, Mr. Jus ce R.R.K.Trivedi, V.0 
Hon. Mr . M.F ing , A .1v1  

1. Sri R.K.Wa lia T.No. 

Son o Sri Nanhey R 

2. Sri Ram Lakhan T .No 55 

Son o Sri Ka-lu Ra 

3. Sri Devi Dutt T.No. 3 

Son of La-te Inder 	ni 

4. Sri G verdhan T.No. X17 
Son o • Sri Ghisen 

5. Sri C andra Bahadur .No.234 

Son o La -teHa rak 	a lur 

6. Sri R m Singh T.No. 45 

Son o La-te Frem S gh 

7. Sri R• op Ram T.No.2 

Son o Late Mansiru 

8. Sri J sweat Singh T o.274 

Son o Late Sukhram 	ngh 

9. Sri C K.Ra i T .No. 33 

Son o La4r Da 1-jeet 

10. Sri R ti Ram T.No.vi 
Son o Sri Moti Ra 

11. Sri R vindra Kumar ,No.360 

Son o Late Charnel 	ngh 

12. Sri K B.Joshi T.No. w 9 

Son o Sri Dharmana 	Josh i 

13. Sri N nd Lal T.N0.4 
)on c4 Sri Pooran S gh 

14. Sri 'I ren;ira Singh 	1, T .No.404 
Son.. f Sri Dau lat am la 1 

15. Sri 	lwa nt Singh  T o. 406 

Sono Sri Shank2 r ingh 

16. Sri Ayodhya Fd, Kot la T.No.4r7 

Son of Late Gopal D t Kotnala 

17. Sri A)tun Kumar Chet i T .No.409 

Son 0 Sri Matbar S oh 
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18. Sri Prakash Chand 
Son of Late Darsh 

19. Sri Satya Bir Sin 
Son of LateSivru 

20. Sri Avinash Chand 
Son of Sri 

21. Sri Doon Kumar Da 
Son of Late P.C.D 

22 , 	Sri Umesh Upadhva 
Son of Late J.D. 

23. Sr • Rajendra Sin 
So of Sro Omkar 

24. Sr' Anari Kumar 
So of Sri Matba 

25. Sr • Chandra Moha 
So. of Sri Ganes 

26. Sr Sa rvesh Kuma 
Son of Late Nara 

27. Sr Sushil Kumar 
So if Sri Jai F 

28. Sr Madan Mohan 
So. of Late Gopa 

29. Sr Naresh Upadh 
So of Sri Prabh 

30. Sr Rishi Fa 1, T 
So of Lat- Latu 

31. Sr Da lip Singh 
So of Lat D.S.R 

32. Sr Kundan Singh 
So of Sri Jyoti 

33. Sr Dine sh Ma see 
So of Lat. Barka 

34. Sr' Bhupendra Si 
So of Sri G.S. 

35. Sri Frem Chandra 
Son of Late Dau 

36. Sri Dharmanath 
Son of Late Ram 

37. Sri Fadam Singh 
S n of Sri Dau la 

38. Sri Nakli Ram, 
57 of LateFaki 
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a 1 thel apr lice s are presently posted 
' Research De lament Organisation, 

as Tra Teman 
Instrum,,nt 
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Research and Deve 1 pent Establishment Dehra dun 

	 APP ICANTS 

Counsel for the Apr licant : Shri. Sudhir Aaarwa 

Versus 

1. The Union of 

Ministry of 

ndia through Secretary 

fence, New De lhi 

2. The Scientifi A dvisor to the Minis er 

Ministry of Defence and Director Gen-rat, 

Defence Research and -)eve lo me nt 

Organisation (D .R.0 .0) ,D 	 pe 

The Directorate, Instruments Re qear h 

and Deve lopmnt establishment, Mini try of 

Defence , Dehradun 

	  R= sponden s 

[

Counsel for the Responds) .ts : Shri P.Mathur.  . 

ORDER 

3.  

(By Hon. Mr. Justice R LICTr ive 	V.0 ) 

Heard Sh l Aga rIt'a 1 Learned coun•e 1 for the 

i .Mathur,  , for the 
	posite 

parties. Shri 	thur has s submitted tha relief 

sought in the a- r 1:cation has s a lready bee granted 

noth ing is left to be deci.deda,tta_ similar this 

controversy the relief infact has been ag 

in terms of the ju,,cement of Hy deraba& Be ch and 
S-G-f--  

..),-1-7-esP.--  

judoem-n. of Eu 11 to t -le arplican, i terms • •% the 

Be nch of the Banaa Lore Rmagt dt . 18 June 
v.-- 	v.- 	 993 

a rr, 11.ca nt , am d S 



a 
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in G.Nar Yana and sixteen others Vs. Union of India 

a nd oth. rs reportedkft 11 bench judaemer4 of 

C .A .T 1 1 1 Q94 (3) pane 216 = 1 993(2 ) (CAT) 	A56 . 

We have Perused the judgement and the re lief c la imed . 

In our 0 in ion the grievance of the arrlicant has been 

fu lly sa isf led and nothina is left to bedecided 

The application is accardingly rejecteld as infructuout 

No costs . 

A.1\11 	 V.0 

/ma dhu/ 


